
Oral Answers PHALGUNA 1:>, 1882 (SAKA) 

Shri Braj Raj SinJ'h: From the 
answer of the hon. Minister it 
appears that this is a question of 
extracting the surplus wheat all over 
the country. May I know what has 
happened to the proposal ot the 
Ministry with regard to th~ appoint-
ment of the agricultural price fixa-
tion board sO that the farmers could 
be saved from the faIling down of 
prices? 

Shrl S. K. Patll: That does not 
necessarily arise out of the main 
qu(';tion, except in a very distant 
way. 

Shrl D. C. Sharma: May 1 know 
what facilities the Central Govern· 
ment are offering to the Punjab Gov-
ernment SO that they can dispos{' of 
the surplus wheat at economic 
prices? 

Shrl S. K. PaCIJ: We are giving 
them all manner or facilities wherever 
th{·y want to sell their wheat. Apart 
from the removal of zonal restrictions 
etc. we are allowing them to sell it 
wherever they want to. Then, there 
are slightly higher prices in Punjab, 
in order that these "tocks of wheat 
that are with them could be sold. 
We are allowing that. More than 
that, nothing could be done. 

Nav"atlon Facilities in aajastban 
Canal 

+ 
~ Sirl Ram Kr .... u QaJlta: 

SIIrl ll. C. MaJhl: 
Shrl Sabaclh Hulda: -581, 

l Shrl AJit 81J11'h Sarlwll: 
Will the Minister of IrriptlOll ... 

Po,,'er be pleased to refer to the 
rt'ply ,iven to Unstarred Question 
No. 356 on tht' 18th November, 1980 
and state: 

(a) whether Govemmf'nt have 
finally colUidered thl! navigation 
facihtie. scheme in Rajasthan Canal; 
and 

(b) it 'JO. wbat ia the decUlon of 
Government 7 

The Deputy Minister of lniptiOD 
and PQwer (Shrl Oathi): (a) and 
(b). The matter is still under 
-=onsideration. 

Sardar Iqbal SloP: In view of 
the single lining or the canal at 
present, may I know whether tbele 
facilities also will be provided right 
now along with the construction of 
the canal, so that it a decision is 
taken to make it navigable after-
wards, there will no necessary delay 
and unnecess8l'y expenditure? 

Shrl Oath!: Actually, that matter 
i. beinr conlidered now, from the 
point of view of whether we should 
make arrangements now itself aD 
that it in future it is decided that it 
should be a navigable ('.anal, we 
should have /10 designed it that un-
necQiiary delaYIi may not occur or 
subsequent changes may not have to 
be made. 

Sardar Iqbal SIDa'h: May I know 
whether it is a tact that in regard to 
the navigability of that canal, the 
experts have Itatl"ii in their report 
that it should have double coating? 
Since tht, canal ill now being con-
structed with only a flingle coatin" 
may I know how It is poslOib1e to 
mak(' it navigable afterwards with 
this .sin,le coatin,? 

Shrl Hathl: Actually. 10<''11(' are 
th.e points which ar. belna con.ider. 
cd. As for the report 01 the eXJX'rta, 
the han. Member'H informlltJon 111 
correct. l'hc~(' are the matterl 
which are bein, con IIi dered , 8" to 
whether it IIhouJd Ix- a !lingJ,; Iln illJ' 
or doublt> lining, up to what limit it 
should b«'ro and so on. Thf'nEo are 
thp matt(·r. which a~ actualJ)' brin, 
(·onsidered. 

SUt aam Kr1sbIUI GtqIIa: M.y I 
know whether GOVf!rnment are al .. 
considering the- questlon of providin, 
navigation facilitiM trom Kandla or 
some other place also" 

8Iuf 1htIIt: AI J Mid Utat ~ lUI 
1_ only. We have not' ,'I't inVMU-
,.ted further into th.t ~tter. 
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Sbrl Barish ChaDdra Mathur: Do 
1 understand that the designing of 
the Rajasthan Canal has not been 
finalised? If we are gaing to have 
navigation, then, what is, the capacity 
and what is the span and so on? What 
is the broad nature of the plan? 

Shrl lIathl: The question is not 
one of designing the canal. The 
question is how it should be lined. 
The capacity will remain the same. 
Whethl'r th(~ lining will be e;ingle or 
double. what the span oC the bridge 
should be and sO on-these arc the 
details which arc being considered. 
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